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[Shri Sunil Basu Ray] be banned and better
types should be manufactured by our firms
and companies and our Research and
Development Department should take proper
care of this aspect.

Demand to place report of Kudal
Commission on the Table of the House
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SHRI ARANGIL SREEDHARAN
(Kerala): On a point of order. He has made
an accusation against a very respected
member of the Lok Sabha, is not here to
reply to his allegations. I submit that
allegations against him should not be
permitted.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Mr. Mirza, I think you should avoid
the name.

SHRI MIRZA IRSHADBAIG: O.K., Sir.

(Interruptions)

"Expunged as ordered by the Chair. Not
recorded.
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I am not naming. Please sit down and listen.
This is very concerned with the security of the

country.

SHRI N.K.P. SALVE (Maharashtra): If the
name of has been mentioned, it should be
expunged.

SHRI YASHWANT SINHA (Bihar): I can
understand a demand for laying the report.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): His name will not go on record.

SHRI YASHWANT SINHA: How can that
report be discussed?

SHRI V. NARAYANASAMY
(Pondicherry): Sir, I am on a point of order.
The reference to was made in the Kudal
Commission Report therefore, he is referring
to it.  (Interruptions)

SHRI MIRZA IRSHADBAIG: I am just
quoting it. On my own I am not saying it. *$$
'Z&R Rl % i& vrfl 3j% *JdSJItHW wit
3F& m? t "P# I... The chair is there to look
after our request.

SHRI V. NARAYANASAMY: That report
has been leaked to the press. He is reading the
press report.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Please don't refer to the name. You
can make a mention without mentioning the
name.
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SHRI V. NARAYANASAMY: He can
refer to the press report and quote it.

THE VICE-CHAIRMAN
JAGESH DESAI): Please sit down.
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SHRI SUKOMAL SEN (West Bengal):
Sir, on a point of order. Sir, the Kudal
Commission Report has not been laid on the
Table of the House.

SHRI MIRZA IRSHADBALIG : This is my
demand.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He can raise it. It has come in the
press. But I will not allow him to give any
names.
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SHRI SUBRAMANIAN SWAMY (Uttar
Pradesh): It should be laid on the Table of the
House.

SHRI V. NARAYANASAMY: I agree with
Mr. Subramanian Swamy. It should be laid on
the Table of the house. (Interruptions)

SHRI SUKOMAL SEN: Some of the reports
which are not placed on the Table of the House,
are deliberately leaked out by certain vested
interests. Here also is the case of the Kudal
Commission Report.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): There is no point of order.

SHRI SUKOMAL SEN: How can we discuss
the Report? He can demand its laying on the
Table. He cannot discuss the details. How can
you permit this discussion?
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M.M. JACOB): Whatever
has been leaked from a report to the House,
that shall not be discussed.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Yes, I did not agree with him.

SHRI SUKOMAL SEN: What I am saying
is that we can demand the laying of it on the
Table. I s.-y this because you are a Minister.
(Interruptions)
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SHRI V. NARAYANASAMY: Sir.

THE VICE-CHAIRMAN (SHRI (JAGESH
DESAI): No, I will not allow you.

SHRI V. NARAYANASAMY: Please. Let
me say one thing. The Thakkar Commission
Report was not laid on the Table of the
House. It came from the Press and they
discussed it here. Now, how can they say it
cannot be discussed?

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI) : No, I have not'
allowed you.
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SHRI SUBRAMANIAN SWAMY:
Let it be on record that the entire Opposition
supports this demand.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): No support is there.

SEVERAL HON. MEMBERS: Everybody
supports this.

SHRI B. SATYANARAYAN
REDDY (Andhra Pradesh): Let the Kudal
Commission report be placed on the Table of
the House.

PROF. C. LAKSHMANNA (Andhra
Pradesh): We demand that the Report should
be placed on the Table of the House.

SHRI B. SATYANARAYAN
REDDY: We demand all reports
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including the whole of the Thakkar
Commission Report, should be placed on the
Table of the House.

SHRI SAT PAUL MITTAL (Nominated): |
say with full sense of responsibility that we
welcome this demand.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He was talking of Kudal and you
are going on to something else.
(Interruptions)

SHRI B. SATYANARAYAN
REDDY: We say all suppressed reports
should be placed on the Table of the House.

Death of 70 Persons after Consuming Dlicit
Liquior in Various Towns of U. P.
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